Customs, Service Tax &Anti Dumping Branch
WEEKLY DISPATCH STATEMENT

FROM 24.08.2026 28.08.2026

F APPEAL NO. FINAL ORDER NO/MISC DATE OF ORDER DATE ON
No. ORDER NO RECEIVED FROM THE | WHICH ORDER
PS TO HON’BLE SENT FOR
PRESIDENT/MEMBERS | DISPATCH
| FINAL ORDER NO.
i C/52896/2016, C/52904/2016, F.0/51356-51358/2026 25.08.2026 01.09.2026
C/52897/2018,
2. /505622024, C/50763/2024, F.0/51347-51345/2026 25.08.2026 01.09.2026
C/50764/2024, 1
3. C/55475/2023, F.0/51396/2026 25.08.2026 01.09.2026
| 4. C/50798/2025, C/50080/2020 F.0/51397-51398/2026 25.08.2026 01.09.2026
. C/55805/2023, C/55808/2023, F.0/51400-51402/2026 25.08.2026 01.09.2026
C/50032/2024
6. €/50135/2024 F.0/51341/2026 19.08.2026 01.09.2026
MISC. ORDER NO. j
1. | /51086/2022, C/51761/2022, M.0/50456-50457/2026 25.08.2026 01.09.2026

DEPUTY/ASSISTANT REGISTRAR |

Upload in PDF format on the CESTAT website immediately after signature of the Hon’ble members on the same

day for the parties and public at large t

may download there orders from CESTAT website.

hus all the interested parties and other information seeker

s under R.T.l. Act



